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ASTHAN HIGH COURT, ODHPUR

No Gcneral/II/05/201 7(S)/..J Datcd:31../lo/2019
Copy forwarded to the flollowing for infonnatron and necessary

actionr-
l. All Registrars. Raiasthan High Coun, Jodhpur/ Bench Jaipur.

2. Concerned Dist ct & Sessions Judge/s,

3. Concerned courl/s.
4. concemed Chief Judicial^4etro. Magistrate/s,

5. A.O.J. Confidential/ RJS(Estt)/ SC (Estt)i Budger/ Building/ Staristics,'

compute. cell (AOJ Compuler cell with a direction ro upload the same on

Hrgh Court websrte). 
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